RE: DEMAND FOR SUSPENSION OF QUESTION HOUR
MR. CHAIRMAN: Question No. 121.

sft wrefier = st (ST UG 90): HIFAAR, B ad9a fldY suspend B & ot uas lleq
ferm &1 H1U T B fooell TR .G ). .

sft gurafe: 20 59 U 61 ...(aEH). .

=ft gefter T firsr Aga”, 750 HRIS BUT (D).

ft gl M7 29 discussion & o0 ISRT ._.(ATHH)...

SHRI D. RAJA (Tamil Nadu): Mr. Chairman, Sir, this is a serious matter.
...{Interruptions ). ..

SHRIMATI BRINDA KARAT (West Bengal): Mr. Chairman, Sir, | have also
given...(Interruptions ). ..

of1 wedior I A8 750 FRIS BUT Special Component Plan § gfeld ™I & oI
..(ET)...

=ff wurafa: 3 ?{\’:I—cﬁTdiscussion & IGLGH) S U...(HdETH)... | request you to take it up for

discussion. ...(Inferruptions )... Please take it up for discussion. ...(Interruptions )...

SHRIMATI JAYANTHI NATARAJAN (Tamil Madu): Mr. Chairman, Sir, here also, we
have.... (Inferruptions)...

oft wefier o= fsr: SR TS=H BrATdR! T & folv . (e ). .

MR. CHAIRMAN: Please. ...ﬂntermpﬁons)... Please do not disrupt the Question Hour.
Please take it up for discussion. ...ﬂm‘erruptions)... This is not the way to do it.
...(Interruptions)... This is incorrect. ...(Interruptions)... Take it up for discussion.
...(Interruptions )... One minute, please.

sft wrefter == st W=, S a1 T A 750 FRIS TH ... (SAQRIH)...

3ft SO UTe® (IR W B): WY, SHRI ATIH SR & ...(FFH). .

ff Farafer: 21y o 3ru SHTE ATy SIgv . (EET).

SHRIMATI BRINDA KARAT: Sir, | have given a notice. ...(Inferruptions ...
sft gurafer: 219 N 8 SIS ... (RIaeT)....

sft wefter @ M2 750 FIS BUU Special Component Plan ¥ afeld 9uI & folv
.. (AT, .

MR. CHARMAN: Stop interrupting the Chair. ... ferruptions)... Please.
...@'nferrupﬁons)... The House is adjourned for ten minutes.

The House then adjourned at six minutes past eleven of the clock.

The House re-assembled at fifteen minutes past eleven of the clock,
MR. CHAIRMANM in the Chair.

MR. CHAIRMAN: Question No. 121.



SHRIMATI BRIND & KARAT: Sir, an amount of Rs. 744.35 crores from the Dalit Sub-Plan
has been diverted to the Commonwealth Games. This is the information obtained through the
RT, Sir. ...(Interruptions ). ..

=ft wefter =g frer w9 (=aaEm)...

MR. CHAIRMAN: Please give a Call Attention notice. ... {!nterruptions)... Please do not
disrupt the proceedings. ...@'nferrupﬁons)... Please give a Call Atftention notice.
...{Interruptions ). ..

SHRI MOTILAL YORA (Chhattisgarh ): Question No. 121, Sir. ...{Inferruptions }...

MR. CHAIRMAN: Misraji, | request vou to...{Interruptions )... 3T 8 JEUI ..(ATHH)...
Please allow the Question Hour to proceed. ...ﬂm‘erruptions)...

SHRIMATI BRINDA KARAT: Sir, Rs. 744.35 crores meant for Dalits has been diverted.
...{Interruptions ). ..

sft goter Ure®d: RIS A..(TT). .

MR. CHAIRMAN: Please give a Call Attention notice. ... (Interruptions )... Misraji, please.
...(Interruptions )... Please go back to vyour seats. ...(Interruptions)... 34 dg WU
IO . .(ITET). ..

The Chair appreciates the concern you want to express. But if vou want a structured
discussion or a structured way of expressing yourself, rather than in noise, then, please give a
Call Attention notice. It will be admitted. There is a proper procedure for it and the Government
will respond to it. Why don't you take that route which is available to vou under the Rules?
MNobody is listening to anybody else. If you continue like this, the Chair has no option but to say
that we do not have the Question Hour. That's all.

sfi golel UIed: W, (TEETH). .

sft et 31 Sl de1 21 98 {4 o= & o 3y 4 Sisv) ..(EEm). .

sft aoter ured: IR, AR UH TR A €1 ()., TR A9 B U BT B 3wy
ST (e, .

fagm i wiefiret 93 & o 9=, dl fagm darem & wou w4 gue w6
HHETAT d 7T HAl; B, e Rera i 9vE wAray § o w3t qen Sadia et
HATeE ¥ I Wt (sft AR T=1n): 3N g9 o wa Aifew S, wiE . (IEET). L.
He has given the Ruling. Give a notice tomorrow. Let us discuss it in a structured manner.
...{Interruptions ). ..

of1 FoI9T UTS: TR, HIS SMHT BT 2] dredll... (). .

it |arafer: 21a o i €1 IT R T2 2130 AN R R B IE 87 . (TE)...

sft gt UTed: WY, T8 Ud 1R Tl E1..(GE)... R AdT B Ul e &1 w9
AT, (HIET)...

sft wamafa: any Sy forw Aifey AR amud) gk fel T, TR U8 S96l ab T8l 8
.(TFTH)... No, Mrs. Karat, please resume vour place. ...(Inferruptions)... No, Wﬁ,
AT §3 ST ISl .. (FEH).... 3T A1 98 SIS0 88 SIE U Wil ... (aem=)...




sft rorare R I+ (STR U 90): W, ...(FF)... U2 1A &1 HHAT 2 ..(FGRITH)...
ft guraf: A9 36 SIEU W ... (). . TS 30 98 S50 ... (SETE). .

sft wrefter o= first: W=, T HIMHT @I H1 750 IS T, S ISfes RS &
foru fugel IR auf 191, SHGT g ®ETdel =g § o faar (=aaem)... ¥ 91 = i
231 ...(FET). .

sft gurmafer: 20 39 W ey gifio (e,
sft gfier o= s W=, ..(AUF)... PRSI S0 . (ADEH)...

MR. CHAIRMAN: Again the same thing is taking place. Please ask for a discussion.
=ft wefter o= fysr araae, e gad Fofa @ Ao (@),

MR. CHAIRMAN: No. This is Question Hour. | am bound by the Rules. | can't waive it.
...{Interruptions ). ..

SHRIPRITHYIRAJ CHAVAN: The Chair has already ruled. ... (Interruptions ...

MR. CHAIRMAN: | am sorry. ...(Interuptions )... 3T AN 86 STZY ...(TETH)...

sft wefter o= fist: w=raR, MU FIE T ey = ST . (SEE)...

=ft |umafe: amu Tfewr AT, SUd o Twy FaT 81 S0 L (IFETH)... That is an

assurance from the Chair. What more do vou want? ... (Interruptions )...

sft wrefier == st Aaw, 24 g9 Ted < g &1 ..(FI).... 31U [t g3 o0 |Hg
Therd T ST G189 AT 1 STt Tdhd | T2 ... .

=ft urafer: 29 T e HY S ....(ELH)... Fine! We will have a discussion on it. You
give a Call Attention notice. That's all.

sft gefior a= e wrgae, AU S9d foIv dol &1 WHA S Wl SISl bl wHY
7., (). ..

MR. CHAIRMAN: | will have to look into the time-schedule and | will give you time.

off wefier o= s w=aR, €9 9Ed € 6 v sudh fov o8 9nw fhew =
Gl...(GET)....

off wurafe: 0 91 W e T €W €1 M A8 9 WA €1 39 vh iR de €
. (...

sft wrefier o= fvsr: arae. o s9ol A oy HHy fhay &Y Had &, fa 0 ey o
& B ... (FTTI)...

sft Jumafa: #9 ®g1 6 aue! s96 fov W fierm s@ av 3R | 9Ed 87
..(FTEIT)...

3f A AR (TR TE): TR, ...(FAAH)... 3 W TG H gl RIS S0 ..(JFETH)...

fquer & A (sft srewn Sieeth: IR, ...(FAF)... ST 79 raise T T & 98 U6 §g€4
aavad 3 weyul fawy 81 §ReR M 59 W SHC of of adild ol IKiRad & 98 48
sfede dedr 2 b AR dLas. & v I U g0 o-bH fhar a1 &1 3R U ¥d & 91 U8 ve
FE THR A £ 3R 39 TR 3N I [SH I had SR ..(2GEH)...

SHRIMATI BRINDA KARAT: Not only that, Sir ... (Interruptions )...




MR. CHAIRMAN: | have agreed to it.

MR. CHAIRMAN: | have agreed to it. ...(Interruptions )...

SHRI SITARAM YECHURY (West Bengal): Sir, one amendment... (Inferruptions ). ..
SHRIMATI BRINDA KARAT: Sir, this is a serious issue... (Interruptions )...

MR. CHAIRMAN: | can hear only one person at a time. ...@'nferrupﬁons)...

sft wrefter o= fisr: @), v e T gan 1 ..(=raer)...

SHRI SITARAM YECHURY : Sir, this is a serious matter. Ve want this discussion to be held
this week. You please say that we will have this, discussion would be held this week, that yvou
will allowy this...

MR. CHAIRMARN: As far as the Chair is concerned, it is prepared to have a discussion even
at 12 o'clock midnight. That is not the issue. But, the question is, will you allow things to be
done in an orderly manner or disorderly manner?

SHRI SITARAM YECHURY: Sir, only in an orderly manner. ...(nterruptions )... Sir, the
notice has been given.

3ft T, Q1. JE Ao (IIRTWS) IR, AT 984 &1 THR TaT & .. (IAGT). .
MR. CHAIRMAN: | am sorry to say that this is not the way. ... (Inferruptions )...

SHRI PRITHVIRAJ CHAYAN: Sir, you have already said that it can be taken up as a Call
Attention. Let there be a notice for the Call Attention. Let it be discussed in the morning meeting.
We will discuss it. You have already given a ruling that it can be taken up as a Call Attention.
What more do they want? ... (Interruptions )...

ff Foie UIeS: W, &9 ) 9Ed § {6 299 Il...(FIH)... J9-99 <9 F 59 T Pl
AT AT &, T HIdl H1 WIAT FIh a4l 88 1 ...(FFH)... T3, T 31 THR Fared T2
B Rl .. (TTET)...

SHRIMATI BRINDA KARAT: Sir, please give us time. ...{Interruptions ). ..
MR. CHAIRMAN: The House is adjourned till 12 o'clock.
The House then adjourned at twenty -one minutes past eleven of the clock

The House reassembled at 12.00 noon.
MR. DEPUTY CHAIRMAHM in the Chair

WRITTEN ANSWERS TO STARRED QUESTIONS
Theft of baggage of IGIA, New Delhi

T#121. SHRI MOTILAL VORA: Will the Minister of CIVIL AVIATION be pleased to state:

(a) whether it is a fact that loaders have been caught while stealing the baggage of
passengers at the Indira Gandhi International Airport (IGIA), New Delhi;

TOriginal notice of the question was received in Hindi.



